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' i!- - : PRINCIPAL BEiWCH: NEW DELHI

R.A. No. 28/1994
in
Q.Ae NO. 1324/93

New Dslhi’ this 1@th Day of February 1994

C SHARMA, MEMBER kJ)
3 JN‘BLL NRI \Jop- D_HHH.N g o -
ar NON'BLE MRS B.K. SINGH, MEMBER (R

shri Anand Prakash,

5an of Shri Man Chand,

(Jorked as floor Assistant),

pDoardarshan, )

Resigent of T-31 Malka GanjJ, ;
Subzi Mandi, ..s« Applicent
Delhi=110 J07.

(By Advocate Shri 3.C. Madan)

Versus

1. uYnion of India, "
through the Secretary, :
» Minis%ry of Information & Broadcasting,
e Shastri Bhawan,
New Deihi-110 001.

2. Director Gen=ral, Doordarshan,
Mandi House, New Delhi=-110001.

3, the Director,
Gentral Froduction Centre,
Doordarshan,
Asiad Village Complex, o Resneninine
New Dolhi-110 049. §

(By Advocate Shri M.L. Verma)

&R Dk B

Hon'ble Mr, J.P. Shalima

The applicint has souoht rsview of the order dated
3.12.1993 by which the application had been jointly filed
by both the applicants was dismissed, where they prayen for
a direction to the respondents to take them batk in seryice
as Floor Assistant and lLighting Assistant respectively and may
be ultimately given regqular appointment and :5";32’.;‘&‘#.
Je have discussed the matter in quite detail in arrivine
at a conclusion that the applicants have no case. In
paragraphs 5 to 13, the applicants have made certain averments
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